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being released and that is for the purpose of 
maintaining their transmission systems and the 
generators.
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DR. K. L. RAO : As I have submitted, the 
total amount is fixed for five years and it 
is about Rs. 42 crorcs, out of which Rs. 39J 
crores is for the DESU. It will be sp cad 
over five years. It is likely that in the course 
of discussions they may have asked for some 
thing more, but I am not aware of that. 1 he 
Planning Commission has fixed the amount 
for this year at Rs. 6 95 crores. That is 
more or less adequate.
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DR. K. L. RAO : The rates of interest 
vary from time to time. In this particular 
case, the loans are given at the rate of 8 i per 
cent interest, and forready payment, a rebate of
21 percent is allowed and that is how 6 percent 
comes in. If the DESU does not pay in time, 
they have got to pay much higher rates of 
interest.
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DR. K. L. RAO : As regards the recovery 
of these loans, these loans are repayable in 15 
yean. In the first year only the interest is pay­
able and the DESU has been making payments.

Creadon off a Zonal or Divisional Head-
quarters for Southern Railway at 

Bangalore

*1095. SHRI DHARMARAO AFZAL- 
PURKAR : Will the Minister of RAILWAYS 
be pleased to state :

(a) whether representations have been 
received by his Ministry regarding the creation 
of a Zonal or Divisional Headquarters of the 
Southern Railway in Bangalore keeping in view 
the industrial importance of the city ; and

(b) if so, the reaction of Government there­
to *

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) No representa­
tion of creating the Zonal Headquarters of the 
Southern Railway at Bangalore has heen 
received.

However, suggestions foi setting up an ad­
ditional divisional headquarters of the Southern 
Railway at Bangalore have been received.

(b) The creation of an additional divisional 
headquarters at Bangalore, besides the one at 
Mysore is not considered justifiable.

SHRI K. MALLANNA: Is there any 
proposal to convert fiom metre gauge to broad 
gauge the lines from Bangalore to Miraj and 
Bangalore to Guntakal and to introduce electri­
fication from Madras to Bangalore, in view of 
the industrial importance of Bangalore ?

SHRI HANUMANTHAIYA : The ques­
tion docs not arise out of the original question.

SHRI K. M4LLANNA: In view of the 
industrial importance of Bangalore, it becomes 
relevant.

SHRI HANUMANTHAIYA : Though the 
two hon. members are trying to help me because 
that is my constituency, still I have to adhere 
strictly to the original question. The point he 
is making does not come within that question.

Expansion of Kerala Ceramics Limited 
Kundara

*1096. SHRI C. K. GHANDRAPPAN : 
SHRIMATI BHARGAVI THAN* 

KAPPAN:
WiU the Minister of INDUSTRIAL DE­

VELOPMENT be pleated to state :
(a) whether the Kerala Government has




